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Central Administrative Tribunal
Principal Bench

C.P. 477/2004
O.A 23@7/2003

New Delhi this the 2° day of February, 2005

Hon’ble Shri V.K. Majotra, Vice Chairman (A)
Hon’ble Shri Shanker Raju, Member (J)
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Ramesh Kumar,
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Mahinder Kumar,
Mathu Ram,
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-Apphicants
All the applicants are working as Skilled workers in MES
Under CWE (U), MES, Delhi Cantt-10.

(By Advocate: Shr1 Yogesh Sharma)

Versus

Shri Mathew Mammen

The Engineer-in-Chief, (Delhi Zone),

Army Head quarters, E-in-C Branch,

Kashmir House, Ministry of Defence,

New Delhi. : -Respondent

(By Advocate: Shri Rajeev Bansal)

ORDER {Oral)

Hen’ble Shri VK. Majotra, Vice Chairman (A):

Leamed counsel heard.

2. Learned counsel of applicants has drawn our attention to orders dated 28.1.2005
passed by the respondents. He found fault with these orders inasmuch as they have not
been passed by the Engineer-in-Chief as directed by the Tribunal as also that these are
not reasoned and speaking orders.

3. We have perused the orders carefully and we agree with the contentions of the
learned counsel of applicants. The Engineer-in-Chief ig directed to pass fresh detailed
and speaking orders in compliance of Tribunal’s directions contained 1n order dated
30.9.2003 in OA-2397/2003. The Engineer-in-Chief is also directed to pass these orders
expeditiously and preferably within four weeks’ time from today. In case this time,
Tribunal’s directions are not complied with in the true spirit, a very sertous view would
be taken.

4. The Contempt Petition is dropped and notices to the respondents are discharged.

However, applicants ghall have liberty to revive the same on remaining aggrieved.

S R ragel”

(Shanker Raju) (VK. Majotra)
Member {J) Vice Chairman (A)
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